6141 Writen Answers
Coprn and Ososmnt Of

.76 Syl Warlor: Will the Minus-
‘w0 Commeree snd Indmiry be
pistsed to state:

(a) the total quantity of Copm
imported during 1957 and the quota
of Kerala therein; and

(b) the total quantity ot Coconut
Oil imported during the same period?

The Minister of Comamerse and In-
duptry (Shri Morarjl Desal): (a) 77,108
tong of Copra was imported during
January-July 1957. No quota has
been fixed for umport of copra State-
wise,

(b} 12,560 tons of Coconut oil was
imported during the same perod,

(b) whether there 15 any o!her
agency besides newspapers who brings
into India comics and feature arti-
eleg for distribution to the news-
papers?

The Minlster of Commerce and In-
dustry (Shri Morarji Desmsd): (3) No,
Sir.

(b) Information is not available.

Sewa Nagar, New Deihi

1878. Shrimatf Suchets Kripaiani:
Will the Minister of Works, Houslng
and Bupply be pleased to state:

(a) whether Government have re-
ceived any representations from the
Lok Hit Sanmti  (Kotla Mub_ankpur.
New Delhi) regarding the difficnities
and demands of Sewa Nager (New
Delh) residents; and

(b) it so, tha action Government
have taken on the various
made therein?
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The Minister of Works, Heasing and
Supply (Shrl K. C. I‘ddy): (s) Yes;

(b) The demands are under cod-
sideration of the Government.

Aliotmant of Accommodatien in
North of Modical Ruclave

187). Sbhrimati Suchela Kripalawd:
Will the Minister of Works, Honsing
and Supply be pleased 1o state:

(a) whether 1t is a fact that 2o
accommodation hag so far been aliot-
ted to the two residents’ consumer
co-operative stores in the North of
Medical Enclave; and

(b} if 50, the reasons therefqr?

The Deputy Minister of Works,.
Housing and Supply (Shrt Amil K.
Chanda): (a) Yes, Sir.

(b) More than two months ago,
Government had offered to allot a
block of four flats, the two on the
ground flcor for utilisation as stores
and the two on the top as residences.
for office bearers, provided the two
co-operative stores could amalgamate
with each other. No allotment has
been made as the stores have not
found 1t possible to come to an agree-
ment 1t is proposed now to allot a
unit of two flats to each of them in
different parts of the colony.
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